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"A statement :hw:ng the - various recome
g mdnﬁm made by the Committee is laid on

the Table of ihe House, [Placed in Libruy
" Bee No. LT-—-I.')72172]

(c} A copy of the rcport of the Commitiee
" bas been sent to M/s. Hindustan Motors and
they have been asked toimplement the various
' suggestions/recommendations made in  the
report cancerning them immediately. So far
as the suggestions for action by Government
are concerned, these are being examined.

Blackmarketing In Imported Newsprint

1441. SHRI CHINTAMANI  PANI-
GRAHI : Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state ;

(a) whether Government have received

any complaints regarding blackmarketing in .

imported newsprint ;
(b) if so, the broad outlines thereof ; and

{c) action taken by Government thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF  INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA): (a) Yes, Sir.

(b} The complaints generally relate to
_examauan of .the c:rcuhuon claimed by a
newspaper, procurement of - ncwupnnt quota
on that basis and disposal of the surplus news-
" print mthcblmkmukat In some cases, the

- publisher ' is alleged to obtain newsprint for a

' proposed publication and does not cither start
-'thcpqm'unﬂorstopnttaﬁa pub!uhlﬂ!l
‘-fewm o
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_ established. - m background; | ‘and
. a. oppertunity 1o the publisher ' finc art ‘
e bis . drculation” colaim. the. .
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thc bmoftbelomrmuudmwukﬂonmﬂf
the excess . quantity - allocatéd is - adjusted -
against its quota. in. subuequemt Hicenging
period {s),  Wheréver appropriate, case - are
referred to the Office of the Chief Controller

Imports and Exports (Enforcement Branch)

for further investigation: and action under the
provisions of the Iinports aud Exports. (Con-
tral) Act, 1947 and the Orders issued. there-
under. Apart from departmental action by’
way of debarment from recciving any . import -
licences, Customs Clearance Permits, ¢ic., for
a specified period, prosecution is also launched
in suitablc cases against  the defaulting
partics. : ‘

The position in this rigard is cqmmﬂﬂy

uader review, and such other steps as may be
called for will be taken,

Reconstitution of Board of Directors, -
Film Finance Corporation

1442. SHRI K. M. MADHUKAR :
SHRI PRABODH CHANDRA:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to state s

(a) whether Board of Directors of the

Film Finance Corporation has been. re-
constituted ; . ‘
(b) if s0, their  names, bio-data and

criteria for selection of members; and -
(c) present members of the body, ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND -
BROADCASTING (SHRI DHARAM BIR :
SINHA) () Yes, Sir, : i

(b) and {c). A statement mﬂmﬁhﬁ the s
pames and bio-data of the  present - members -
nf the Board  is laid on the Table of
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Bio-data

P T um—

1. Shn M. T, Vasudevan Nair

2. Smt. Teji Bachchan

3. Shri Hrishikesh Mukerjer

4. Dr. V. K. Naravana Mecnon

5. Shri Mohan Rakesh

6. Shn A.P.V. Krishnan

7. Shri M.A.S. Rajan

‘The Chairman of the Board is Shri B.
magazine “‘Filndare.”

T.V. Sets in Delhi and Ghasiabad

1443, SHRI Y, ESWARA REDDY : Will
the Minister of COMMUNICATIONS be

pleased to state :

(a) the number of T.V. licences  issued
ucluding renewals in Dethi and  Ghaziabad
{U.P.) us on Bist January 1972 ; and '

(h) whether Government are aware that
in many cases J.K. T.V. sets are sold to Delhi

He is an eminent short story writer in  Malay-
lam and a novelst, He is the Editor of
Mathrubhumi, a Malayalam weckly. He is
the President of Kalskendram, Calicut, an
organisation to promote building talents in
theatre arts.

She is & well-known social worker. She has
produced and acted in plays and has esta-
blished a theatre group called “The Hind
Shakespcare Manch’. She has alsv been
member of the Regional and Central Film
Awards Committees.

An cminent personality of the Indian Film
Industry—Director of many award winning

films

Ex-Director General of All India Radio, now
Dircctor, National Institute of Peforming
Arts, Bombay., He is an ecxpert on Indian
and European music of international repute

He is an eminent writer. Many of his plays
have been enacted on the stage and made
into films.

Joint Secretary in the Ministry of Finance
and Financial Adviser to the Ministry of
Information and Broadcasting.

Joint Secretary in the Ministry of Information
and Broadcasting.

4 i ot

K. Karanjia. He is the Editor of the film

customers in Ghasiabad (U.P.) and delivered
to them in Delhi ?

THE MINISTER OF COMMUNICA-
TIONS (SHRIH.N. BAHUGUNA) : (a)
The number of T.V. Licences issued including
rencwals in Delhi and Ghaxisbad (U.P.) as os
81st January, 1972 is 34283 and 1552 respectis
vely.

(b) No.





